Regd.
Court Matter

HP STATE POLLUTION CONTROL BOARD,
BELOW BCS, PHASE-III, NEW SHIMLA

No. PCB/OA No. 683/2019/- ~ 2 | KG Dated- @~ |7 /0 /9

From: The Member Secretary

To \T/
The Registrar General,

Hon’ble National Green Tribunal’
Iaridkot House, Copernicus Marg, Near India Gate, New Delhi ,
Delhi 110001.

Subject:-  Original Application No. 683/2019 titled Residents of VPO Nagwain Tehsil Aut,
District Mandi V/s State of HP &ors. pending before the Hon’ble NGT.

Sir,
This has reference to order dated 16-09-2019 passed by Hon’ble National Green Tribunal

Delhi in the afore-cited matter wherein following directions has been passed:-

violation of environmental norms by the stone crushers operating 100 meters from the river Beas at
village Nagwain, District Mandi, Himachal Pradesh.

Let the Himachal Pradesh Pollution Control Board (State PCB) look into the matter. take
appropriate action in accordance with law and furnish a factual and action taken report to this Tribunal
within one month from the date of receipt of copy of this order by e-mail ar judicial-
ngl@gov.in...............

[n this connection, it is submitted that in compliance to afore-cited directions, the site was
inspected by the Environmental Engineer, Regional Office, HPSPCB, Bilaspur on 10-10-2019 alongwith
residents/complainants. It has been reported that during inspection no stone crusher was found installed at
the site. It was also reported that recently neither any application for establishment of stone crusher was
received for the alleged site nor any joint inspection has been carried out. However. earlier a stone crusher
in the name & style of M/s Suresh Stone Crusher was installed at village Nagwain, Tehsil Aut Distt.
Mandi HP in Kh. No. 520 which is not in operation now for the last more than three years as the same has
been dismantled and at present there is no stone crusher in the area. This land has been filled with muck
which is properly protected from the sides to prevent overflow.

The State Board will keep into consideration the objections of local people and will ensure
that no crusher is installed in violation to the norms for crushers,

Copy of detailed report received from the concerned Regional Offi
Engineer, Bilaspur) is enclosed herewith which may kindlv be taken / pl
(Encl: as above)

cer (Environmental
aced on record please.

Aditya Negi, (IAS)
Member Secretary
HPSPCB, Shimla-9

£

Scanned by CamScanner

L5

e R SHE S S B




T T o T i T S 0 i o e -

| —

H.P.STATE POLLUTION CONTROL BOARD
Near HPPWD Rest House, Dholra: Bilaspur (1.1.) 174001
Phone: 01978-223550

No. PCB /BLY (86) Court Case. Vol-XINI2019- 1532 Date:- 1Y/ jo)a
To
The Member Secretary,

HP State Pollution Control Board,

Shimla.
Subject: OA No.683/2019 titled residents of VPO Nagwain, Tchsil. Aut, Distt. Mandi V/S State

of H.P’ & ors. Pending before the Hon’ble National Green Tribunal.
Sir,

Please refer your Office letter No.PCB (DL-264) OA No.683/2019-21474 date 3-10-19
regarding the complaint filed by residents of V.P.O Nagwain, Tehsil. Aut, Distt. Mandi wherein it has
been alleged that a stone crusher is being installed within 100 mtrs of the Beas River and adjoining in
Nagwain village. The arca was inspected on date 10-10-2019 along with residents/complainants.

During the inspection no stone crusher was found being installed.

It is also pertinent to mention here that before instqllation of stone crusher, the Joint
inspection of the proposed site under the chairmanship of Concerned Sub Divisional Officer (Civil)
and representatives of various depariments i.e. Public Works Department, Irrigation and public health,
Industries Department (Mining wing), Forest Deptt., State Pollution Control Board and Tourism
Department is conducted. In this case, no such joint inspection of the alleged site was conducted and
no application has been received in this office for grant of Consent to Establish. Therefore, matter off

installation of any stone crusher in the arca is not true.

There was a stone crusher in the name and style of M/S Suresh Stone Crusher Vill, Nagwain
Tehsil Aut Distt. Mandi (HP) in Kh.No 520, Tchsil. Aut, Distt. Mandi which has not been in operation
for last more than three years, the same has been dismantled and at present there is no stone crusher in
the area . To ensure the fact, the proprictor of the dismantled stone crusher Sh, Suresh Kumar was
contacted. The proprictor and owner of land Sh. Surcsh Kumar stated that he will not install the stone

crusher in said Kh.No.520. This land has been filled with muck as per agreement with M/S Affcon
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‘,-‘éompany and muck has been protected properly from the sides of Beas River and from the side of
adjoining agriculture land, so that no muck overflows. The copy of the agreement, certificates from
Gram Panchyat and Village Revenuc Officer along with statement arc Annexed as Annexure-A.

The statement of the local residents/complainants is cnclosed as Annexure-B. The photographs

showing present status of muck dumped at the site arc Annexed as Annexure-C

Submitted for favour of kind information and nccessary action please.

Yours faithfully

Enclosure: Annexure-A, Annexure B and Annexure-C CE QAA 0
(Dr. RK. Naa‘gal'w

Environmental Engineer,
HPSPCB Bilaspur.
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Annexure-C

Photographs : showing present status of land in VPO Nagwain Tehsil Aut Distt. Mandi (HP)-

(0.ANO.683/2019 pending before Hon’ble National Green Tribunal)

1. Local residents/complainants at the site, where muck found dumped: No stone crusher

installed.

2 .Site of dismantled stone crusher. Muck found dumped., with protection measures.
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4. Dumped muck at the site with protection measures. Top view.

Scanned by CamScanner



—\

6. Muck dumped and protetced towards river Beas: near entrance to site.
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8.Muck dumped and protetced towards river Beas: North End .
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